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GOVERNMENT OF INDIA
MINISTRY OF AGRICULTURE AND FARMERS WELFARE
DEPARTMENT OF AGRICULTURE AND FARMERS WELFARE

LOK SABHA
UNSTARRED QUESTION NO.952
TO BE ANSWERED ON THE 8™ FEBRUARY, 2022

IMPACT OF HAILSTORM & RAIN ON FARMING

952. SHRIMATI VEENA DEVI:

Will the Minister of AGRICULTURE AND FARMERS WELFARE agi%r Uq fohaTeT hearor #3 be
pleased to state:

(a) whether the Government has any proposal to assess the impact of hailstorm and rain on
farming in various States earlier and at present;

(b) the impact of such conditions on various agro items and farmers of the country, State-wise;
and

(c) the steps being taken by the Government for formulating an exigency plan to deal with such
conditions?

ANSWER

MINISTER OF AGRICULTURE AND FARMERS WELFARE i:ﬁrua’*ﬁmammmﬁ (SHRI
NARENDRA SINGH TOMAR)

(a) to (c): The State Government is primarily responsible for managing and undertaking
necessary relief measures in the wake of natural calamities, including hailstorm. Government
of India supplements the efforts of State Governments with financial assistance. In the
eventuality of notified calamities, State Governments are empowered to undertake necessary
relief measures from State Disaster Response Fund (SDRF), which is readily available with the
State. For calamity of severe nature, additional financial assistance, over and above SDREF, is
considered from National Disaster Response Fund (NDRF), in accordance with items and
norms of assistance, upon receipt of Memorandum from the State Government. IMCT visits
the State for assessment of the calamity situation and requirement of financial assistance from
NDRF. Taking into account the recommendations of the IMCT and the recommendations of
the Sub-Committee of National Executive Committee (SC-NEC) thereon, the Government of

India approves assistance from NDRF.
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